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(ft) whether Coal Price Revision 
Committee have since submitted their 
supplementary report on the cost of 
production of coal in Andhra Pradesh 
and Assam;

(b) if  so, whether Government have 
examined the same; and

(c) the nature of decision arrived 
at?

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a) The
Committee has not yet submitted its 
supplementary report.

(b) and (c). Do not arise, 
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Bombay Family Pension Fund

*WI. Shri Goray: Will the Minister 
of Finance be pleased to state:

(a) the date on which the Life 
Insurance Corporation took over the 
Bombay Family Pension Fund of the 
Government servants, Bombay, with 
all its assets and liabilities;

(b ) the amount of the Fund in 
Reserve with the Government of 
India; and

(c) whether it is a fact that the 
pensioners have to continue to pay 
monthly instalments till their death?

The Deputy Minister ot Finance 
(Shrimati Tarkeshwari Sinha): (a)
1st September, 1956.

(b) The balance in respect of the 
Fund held by the Accountant Gene
ral, Bombay, was Rs. 24,26,785.06 nP. 
as on 31st December, 1958.

(c) No, Sir.

Matching Grants
f  Shri AurobSndo Ghosal:

*4W>9. Dr. Gangadhara Siva:
[_ Dr. Ram Sabhag Singh:

Will the Minister of Finance be 
pleased to state:

(a) whether Government have 
decided to abandon the system of 
“matching grants” ; and

(b) if so, from which date?
The Deputy Minister of finance 

(Shrimati Tarkeshwari Sinha): (a)
and (b). In pursuance of the recom
mendations of the Finance Commis
sion, the Government of India decided 
that, for the remaining period of the 
Second Plan, no new schemes should 
ordinarily be formulated involving 
the provision of matching grants from 
State revenues. Where the Plan itself 
makes provision for matching grants 
for specific schemes, they could 
continue. Orders were issued on the 
3rd January, 1958.

Stipends to Displaced Students
*476. Shri Binml Ghose: Will the

Minister of Education be pleased to 
state:

(a) whether a change in the proce
dure for the distribution of stipends 
to displaced students has been intro
duced in the middle of the session 
this year;




